NATIONAL COMPANY LAW APPELLATE TRIBUNAL
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 30.06.2026 (TUESDAY)
CHENNAI BENCH (HYBRID MODE)
10:30 AM
Click here to join VC
In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

Note: No Mention will be permitted without prior consent of the other side.

For Admission (Fresh Cases)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. | Comp App (AT) (CH) Challakonda Shobha Mr. Bendi Raviteja
(Ins) No. 299/2026 Raghuram, Director
For Direction (Suspended Powers) of
IA No. 849/2026 Visakha Prime
For Stay Properties
IA No. 850/2026 Constructions Ltd
Vs
ASREC (India) Ltd, Rep
by Chief Manager &
2 Ors.
2. | Comp App (AT) (CH) Fortuna Buildcon Mr. Rohan Kothari
(Ins) No. 313/2026 (India) Pvt Ltd., Rep by
For Stay its Director, BA
IA No. 885/2026 Rajendra Singh
For Exemption Vs
IA No. 886/2026 Fortuna Integral
Leave to file Projects Pvt Ltd, Rep by
IA No. 887/2026 its Director, Rima D &
For Additional Docs. 4 Ors.
IA No. 888/2026
Defective Cases
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
3. | Comp App (AT) (CH) Srinivasa Garment Pvt | Mr. B Dhanaraj
(Ins) No. 312/2026 Ltd., Shareholder of
For Stay Danalakshmi Paper
IA No. 883/2026 Mills Pvt Ltd & Anr
Vs
(With Defects) Arjun Saikumar,
Proprietor of SJ
International Trading
For Orders
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
4. | Comp App (AT) (CH) Bank of Baroda Mr. P Elayarajkumar

(Ins) No. 383/2024

Zonal Stressed Asset
Recovery Branch

Vs

Virginia Developers Pvt
Ltd

Mr. R Imayavaramban



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

Comp App (AT) (CH)
(Ins) No. 252/2025

M Lalitha

Vs

K Parameswaran Nair,
RP, Samson and Sons
Builders & Developers
Pvt Ltd & Anr

Mr. Vinay Mathew
Joseph

Mr. Pranava Charan R1
Mr. Liju V Stephen R2

IA No. 594/2026
(To Vacate Stay)

in

Comp App (AT) (CH)
(Ins) No. 462/2025
For Stay

IA No. 1317/2025
For Direction

IA No. 593/2026

State Bank of India
Vs
IDBI Bank Ltd & 3 Ors

Mr. K Chandrasekaran

Mr. Varun Srinivasan
R1

Mr. B Dhanaraj R2
Mr. TKM Sai Krishnan
R3

For Admission (After Notice)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
7. | TA (AT) No. 168/2021 Vision Millennium Mr. Pranay Sohini Mr. Prasanth A
(Comp App (AT) (Ins) Exports Pvt Ltd
No. 145/2020) Vs
Edelweiss Rural &
Corporate Services Ltd
8. | Comp App (AT) (CH) J. Somashekar Mr. Badri Vishal Mr. B Dhanaraj-R1
No. 09/2021 Vs Ms. Anisha Gupta Ms. A Vidya R4
For Stay Vels Studios and Mr. R Sivaraman RS
IA No. 27/2021 Entertainment Pvt Ltd Ms. N Varsha- R6
For Exemption & 5 Ors
IA No. 28/2021
9. | Comp App (AT) (CH) Prathikantam Mr. Shahbaaz Husain Ms. A Vidya R1
(Ins) No. 33/2021 Gunavardhan Raju Mr. R Sivaraman — R2
For Stay Vs
IA No. 78/2021 Liquidator of
For Exemption Innovative Studios Pvt
IA No. 79/2021 Ltd & Anr
For Urgent Hearing WITH
IA No. 80/2021
10. | Comp App (AT) (CH) Prathikantam Mr. Shahbaaz Husain Ms. A Vidya R1
(Ins) No. 36/2021 Gunavardhan Raju Mr. R Sivaraman — R2
For Stay Vs
IA No. 83/2021 Liquidator of
For Exemption Innovative Studios Pvt
IA No. 84/2021 Ltd & Anr
For Urgent Hearing
IA No. 85/2021
11. | Comp App (AT) (CH) Sitalakshmi Mills Mr. Niraj Kumar Singh | Mr. Ravi Rajagopalan
(Ins) No. 318/2021 Vs R1
For Stay TV Balasubramanian,
IA No. 663/2021 RP of Solingar Textiles
Ltd & Anr
12. | Comp App (AT) (CH) Canara Bank Mr. Harikumar G Nair Mr. Jerin Asher Sojan

(Ins) No. 30/2024
For Directions

IA No. 97/2024
For Additional docs
IA No. 293/2025

Rep by Chief Manager
Vs

R Aravindakshan
Nair, Liquidator of
Lakeview Ayurvedic
Resorts and Research
Centre Pvt Ltd




13. | Comp App (AT) (CH) No. | Vijaya Hospitality and Mr. CV Shailandran Mr. K Shaj R1-R3
42/2024 Resorts Ltd Mr. Roshan Atiq
For Stay Vs R4 R6 R9 R10
IA No. 735/2024 Saira Thampi Krishna
& 9 Ors
14. | Comp App (AT) (CH) Rythm Jain Mr. Ankur Goel Mr. VV Sivakumar
(Ins) No. 166/2024 Vs
For Exemption Atlantic Spinning and
IA No. 440/2024 Weaving Mills Ltd.
Rep by its Liquidator,
Sujata Chattopadhyay
WITH
15. | Comp App (AT) (CH) Rythm Jain Mr. Ankur Goel Mr. VV Sivakumar
(Ins) No. 177/2024 Vs
For Exemption Atlantic Spinning &
IA No. 484 /2024 Weaving Mills Ltd.
Rep by its Liquidator
Sujata Chattopadhyay
WITH
16. | Comp App (AT) (CH) Atlantic Spinning and Mr. VV Sivakumar Mr. Ankur Goel R1
(Ins) No. 199/2024 Weaving Mills Ltd
Rep. by its Liquidator
Sujata Chattopadhyay
Vs
Somil K. Ne. Gandhi
Proprietor, Sir Cloth
Manufacturer Co & 3
Ors.
WITH
17. | Comp App (AT) (CH) Atlantic Spinning and Mr. VV Sivakumar
(Ins) No. 252/2024 Weaving Mills Ltd.
Rep by its Liquidator,
Sujata Chattopadhyay
Vs
Rythm Jain & 2 Ors
WITH
18. | Comp App (AT) (CH) Sansar Investment & Mr. Ankur Goel Mr. VV Sivakumar- R1

(Ins) No. 103/2025

For Exemption

IA No. 283 & 284 /2025
For Stay

IA No. 285/2025

Finance Company Pvt
Ltd
Vs
Atlantic Spinning &
Weaving Mills Ltd.
Through its Liquidator
Sujata Chattopadhyay
& 2 Ors.

WITH

19.

Comp App (AT) (CH)
(Ins) No. 104/2025

For Exemption

IA No. 286 & 289/2025
For Stay

IA No. 287/2025

For Additional docs

IA No. 288/2025

Rythm Jain & Anr.
Vs

Atlantic Spinning and
Weaving Mills Ltd & 2
Ors

Mr. Ankur Goel

Mr. VV Sivakumar- R1

20.

Comp App (AT) (CH)
(Ins) No. 472/2024
For Stay

IA No. 1297/2024

Comandur
Parthasarathy

Vs

Suhasini Ashok B
Erstwhile IRP & 4 Ors

Ms. Kopal Sharraf

Mr. Bendi Raviteja- R1
Mr. Sai Sanjay
Suraneni- R2 R3




21. | Comp App (AT) (CH) No. | Manimegalai Mr. B Dhanaraj Mr. PJ Rishikesh R2
100/2025 Unnikrishnan
For Stay Vs
IA No. 1062/2025 JSM Aggregates and
For Direction Sands Pvt Ltd & Anr
IA No. 1061 &
1063/2025 WITH
22. | Comp App (AT) (CH) No. | Manimegalai Mr. B Dhanaraj Mr. PJ Rishikesh R2 R4
101/2025 Unnikrishnan
Vs
JSM Aggregates and
Sands Pvt Ltd & 3 Ors
23. | Comp App (AT) (CH) NSL Nagapatnam Mr. Pulkit Deora Mr. Kishore
(Ins) No. 105/2025 Power and Infratech Balasubramanian
Ltd. through Navneet
Kumar Gupta, RP of
NSL Nagapatnam
Power and Infratech
Ltd
Vs
Mahanadi Coalfields
Ltd
24. | Comp App (AT) (CH) Srinivasan Associates Mr. R Bharath Kumar Mr. Sandeep Kumar
(Ins) No. 393/2025 Pvt Ltd Ambalavanan
Vs
Akshaya Pvt Ltd
25. | Comp App (AT) (CH) Kiran Ranjit Mr. R Swarnavel Mr. P Raj Kumar
(Ins) No. 620/2025 Soundarajan, Jhabakh R1
For Stay Suspended Director of Mr. Abdul Rahman R2
IA No. 1723/2025 Soundararaja Mills Ltd
For Direction Vs
IA No. 238/2026 Nimbark Fashions Ltd
& Anr
26. | Comp App (AT) (CH) Phoenix ARC Pvt Ltd Mr. Adarsh Ramanujan | Mr. Arun Karthik
(Ins) No. 52/2026 Vs Mohan
For Stay Sagar Power (Dandela)
IA No. 132/2026 Limited
WITH
27. | Comp App (AT) (CH) Phoenix ARC Pvt Ltd Mr. Adarsh Ramanujan | Mr. Arun Karthik
(Ins) No. 53/2026 Vs Mohan
For Stay Bhoruka Power
IA No. 133/2026 Corporation Limited
28. | Comp App (AT) (CH) Puissant Global Pvt Ltd | Ms. Aakanksha Nehra
(Ins) No. 177/2026 SRA of Thalaivar Steels
For Direction Ltd & Anr
IA No. 527/2026 Vs
For Exemption Liquidator Of Handum
IA No. 528/2026 Industries Ltd.
For Hearing
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
29. | Comp App (AT) (CH) Wilson Jacob & 2 Ors. | Mr. B Dhanaraj Mr. Sreejith R Nair

No. 13/2022
For Direction
IA No. 124 /2022

Vs

The Kottayam Port and
Container Terminal
Services Pvt Ltd & 10
Ors

R1-R7
SVJS Associates R8
Mr. EK Kumaresan R10




30. | Comp. App (AT) (CH) Asset Reconstruction Shivakumar & Suresh | Mr. PK Panner Selvam
(Ins) No. 22/2022 Company (India) Ltd. R1
For Stay Vs Mr. Gunasekaran,
IA No. 45/2022 The Regional Provident Liquidator- R2, R3
Fund Commissioner- I
Employees Provident
Fund Organization & 2
Ors
31. | Comp App (AT) (CH) The Assistant Mr. P Raj Kumar Mr. B Dhanaraj
No. 42 /2022 Commissioner of GST Jhabakh
For Stay and Central Excise
IA No. 531/2022 Vs
Ramakrishnan
Sadasivan, Liquidator
of Thiru Arooran
Sugars Ltd.
WITH
32. | Comp App (AT) (CH) The Assistant Mr. P Raj Kumar Mr. B Dhanaraj
No. 44 /2022 Commissioner of GST Jhabakh
For Stay and Central Excise
IA No. 539/2022 Vs
Ramakrishnan
Sadasivan, Liquidator
of Thiru Arooran
Sugars Ltd.
WITH
33. | Comp App (AT) (CH) SC Dakshinamurthy Mr. R Subramaniam Mr. B Dhanaraj- R1
No. 52/2022 Proprietor of Sethu Raja Mr. TK Bhaskar- R2
Transports
Vs
Ramakrishnan
Sadasivan, Liquidator
of Thiru Arooran
Sugars Ltd & Anr.
WITH
34. | Comp App (AT) (CH) RV Tyagarajan Mr. R Parthasarathy Mr. B Dhanaraj- R1
No. 131/2022 Suspended Director of Mr. TK Bhaskar- R2
For Stay Thiru Arooran Sugars
IA No. 1130/2022 Ltd
For Urgent Hearing Vs
IA No. 271/2023 Ramakrishnan
Sadasivan, Liquidator
of Thiru Arooran
Sugars Ltd & Anr.
WITH
35. | Comp App (AT) (CH) The Tamil Nadu Mr. Niranjan Mr. B. Dhanaraj- R1
No. 57/2023 Sugarcane Farmers Rajagopalan Mr. TK Bhaskar- R2
For Stay Association
IA No. 677/2023 Vs
To implead Ramakrishnan
IA No. 5/2024 Sadasivan, Liquidator
Delay in representation | of Thiru Arooran
IA No. 674 & 676/2023 | Sugars Ltd & Anr
36. | Comp App (AT) (CH) Renuka Devi Mr. TK Bhaskar Ms. J Parimalam R2 R3

(Ins) No. 363/2022

Rangaswamy, RP of

Regen Infrastructure
and Services Pvt Ltd.
Vs

Regen O&M Services
Ltd & 3 Ors

Mr. Mayan H Jain




37.

Comp App (AT) (CH)
(Ins) No. 86/2023

Regen Powertech Pvt
Ltd, Rep by Erstwhile
RP Ebenezar Inbaraj
Ltd

Vs

Regen Infrastructure
and Services Pvt Ltd &
7 Ors

Mr. Surya Teja SS
Nalla

Mr. TK Bhaskar- R1
Ms. J Parimalam-R2, R3

38.

Comp App (AT) (CH)
(Ins) No. 288/2023
For Urgent Hearing
IA No. 877/2023
For Stay

IA No. 878/2023

Jomer Properties &
Investments Pvt Ltd &
Anr.
Vs
Kizhakkekara
Kuriakose Jose, RP of
ITMA Hotels India Pvt
Ltd.

WITH

Mr. B Ramana Kumar

Mr. Sankar P Panicker

39.

Comp App (AT) (CH)
(Ins) No. 289/2023
For Urgent Hearing
IA No. 881/2023
For Stay

IA No. 880/2023

Mathew Mylakulath
Jose & Anr.

Vs

Kizhakkekara
Kuriakose Jose, RP of
ITMA Hotels India Pvt
Ltd

Mr. B Ramana Kumar

Mr. Sankar P Panicker

40. | Comp App (AT) (CH) Goda Ganesh, Mr. Sandeep Bajaj Mr. R Sugumaran- R1
(Ins) No. 453/2023 Suspended Director of Ms. MS Mano Ranjani
For Stay Barasat - Krishnagar R2
IA No. 1413/2023 Expressways Ltd
For Exemption Vs
IA No. 1414/2023 State Bank of India &
Anr
41. | Comp App (AT) (CH) Jain Irrigation Systems | Mr. BSV Prakash Mr. B Dhanaraj- R1
(Ins) No. 335/2024 Ltd Kumar Mr. TK Bhaskar- R2
For Direction Vs
IA No. 260/2026 Ramakrishnan
Sadasivan, Liquidator
of Thiru Arooran
Sugars Ltd & Anr
42. | Comp App (AT) (CH) Jindal Steel & Power Mr. Anirudh Krishnan | Ms. Shalya Agarwal
(Ins) No. 409/2024 Ltd
Vs
Sanjay Gupta
Liquidator, Lanco
Babandh Power Ltd
43. | Comp App (AT) (CH) Sakku Bai Devarajulu | Mr. J Manivannan Mr. S Satish

(Ins) No. 187/2025

Vs

V Mahesh, Liquidator
of Nagarjuna Oil
Corporation Ltd




02.00 PM

In the Court of Hon’ble Mr. Justice N Seshasayee, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

For Hearing (Part Heard)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. | Comp App (AT) (CH) Shuchi Jain, Mr. Bhagavath Mr. T Ravichandran R1

(Ins) No. 322/2023
For Stay

IA No. 983/2023

For Direction

IA No. 990/2023, 1138
& 1140/2024

Interim Injunction

IA No. 1137/2024
Part Heard

Suspended Director of
Capricorn Food
Products India Ltd.

Vs

J Karthiga, RP of
Capricorn Food
Products India Ltd. &
13 Ors

Krishnan

Mr.Krishna Sumanth R2
Mr. ML Ganesh- R5

Mr. Ravi Rajagopalan
R14

INSTRUCTIONS FOR SMOOTH VC HEARINGS

o

particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person

Name”.

Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following
In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-

After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video

should be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for
hearing and Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic
MUTED.

Detailed instructions for joining video conferencing are made available at:

https://nclat.nic.in/sites/default/files/2023- 11/Instructions%20for%20joining%20Video%20Conferencing.pdf

The appearance slips may be sent at: itsupport.chennai@nclat.qgov.in , venclatchennai5@gmail.com

Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.
For any technical support Parties may contact the following officials during the office hours on working days:

VC Support — Ms. Anusha, Ms. Hemavathy Krishnan and Mr. Ram Prasath B. (044-28880500),
or through email on e-mail ID: itsupport.chennai@nclat.qgov.in , venclatchennai5@gmail.com

Copy to:

1.
2.

Notice Board
Website: www.nclat.nic.in

By the order of Hon’ble Member (Judicial)

Chennai Bench



mailto:itsupport.chennai@nclat.gov.in
mailto:vcnclatchennai5@gmail.com
mailto:itsupport.chennai@nclat.gov.in
mailto:vcnclatchennai5@gmail.com
http://www.nclat.nic.in/

